29 Matters under

ATe T FT Y AW A F A glagy
WA WX ®7d | fafgw st
AN ® gEEge @ & whagly
1 g g faaen wrfge o et
THTT ¥ WEIWTE # AfF A wuArg
AN, wET  YEINIET FT SHAY
fedt Wiy sqq qEw AFAT 0

v § § gmafas s@m § 39w
wEEEqT F1 WX |7 HAATG HAr A
FT & WFE FFM | g8 HAMIA
fear o wig & agr& = q amEr
MY gE ¥ AW S A9 U §
W T 1 A F FHAMET § azr
GEAg T g | I gt wfy-
®TO UF & AT § faeaa 11
AT OFY g1 991 WU AT X OFY
AT FEATA N FT IF § w4
T awg ¢ f& sTrEm ¥ w97
wEwE fAradr @i 9w vd ifaa
gfrafermar v geggrarat 31 T
F IR FEAR T A |

(iii) SUPPLY OF MORE RAILWAY
WAGONS TO GUJARAT

SHRI DIGVIJAY SINH (Suren-
drapagar): About 2,400 rail-
way wagons per month have been
allocated to the State of Gujarat, but
the actual fulfiment has been only
about 33 per cent, causing great
hardship. Immediate remedial measu-
res are sought for providing adequate
wagons within one month, even if
importation is necessary to overcome
this critical situation.

(iv) PROGRAMME UNDERTAKEN BY
SHIMILIPAL ForesT DEevELOP-
MENT CORPORATION IN MAYUR-
BHANJ, ORISSA

SHRI MANMOHAN TUDU
(Mayurbhanj) Mr. Speaker, Sir,
in the district of Mayurbhanj,
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Orissa, Shimilipal Forest is predomi-
nantly inhabited by Adivasis belong-
ingto the different tribes. Now, the
programme undertaken by Shimilipal
Forest Development Corporation is
being implemented in this area. This
is a Central Government programme
that is being implemented by the
State Government.

In the name of the implementa-
tion of programme, the possession of
the cntire area has been done and the
demarcating lines have been drawn.
In this process, 50 thousand tribal
people are being cvicted from their
respective  residential  houses and
they are being deprived of the fruits of
their labour and forest products on
which they were traditionally depen-
ding for their livelihood. The prog-
ramme, therefore, is being resisted
by the inhabitants of that locality.
The inhabitants of that area are now
facing starvation and denied access
to the forest. Even  Atheradeuli
Cave temple which is a centre of
religious worship of Adivasis which
is a legendary place and called the
capital of King Virat in Mahabharat
has been taken over by the Shimilipal
Forest Development Corporation
and Adivasis and others are denied
their fundamental rights 10 worship
at this place.

I, therefore, urge upon the Govern-
ment of India to examine the mat-
ter and take appropriate steps not
to disturb the local inhabitants from
their residential arcas and their
accessibility for the forest products.
The religious Atheradeuli Cave be
kept open for religious worship as has
been the practice for ages. The Shi-
milipal Forest Development Corpora-
tion should be directed accordingly
to operate in areas outside thevillage
boundary., This issue involves the
life and death of 50,000 people
of my constituency. There will be
serious breakdown of law and order
in this area and the uncontrolled
wrath of tribals may descend upon
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those violators of their placc of wor-
ship. This should be prevented by
immediate action.

(v) CoNVERsioN OF RuPsA-BANGERI-
POsSHI NARROW (GAUGE LINE INTO
BROAD (GAUGE LINE DURING THE
SxtH Prax

SHRI CHINTAMANI JENA
(Balasore) : Mr. Speakei, Sir, the
Rupsa-Bangeri-Poshi nan‘ou-gaugc
raitway line in South Eastern'Rail-
way was constructed about 75 years
back keeping in view the impor-
tance of the area which is rich in
mineral and forest  products.
There are constant demands from
all sections to convert this narrow
gauge railway line into broad-gauge
line' for which survey and imesti-
gations are completed since  long.
From the survey, it is ascertained
that about Rs. 4.30 crores will be
required to convert it into a broad
gauge line which will be a remu-
nerative one. In the meantime,
some medium and large scale in-
dustries have been set up and some
are coming up very soon in this
area along with some new mineral
products are tracecable, which arc
to be exploited, which is necessi-
tating the urgency of converting
this narrow gauge line into a broad
gauge one. In addition to it the
passengers traffic has been in-
creased to a great extent and after
its conversion into a broad gauge
line, the income to the Government
exchequer will be increased three
times than that of at presnt.

I would, thercfore, request the
Railway Ministry to takc up this
project in the Sixth Tlan period on
pmjt:cty basis which will fulfil the
long cherished demand of the
people of th's area and will be a
great source of income to the Go-
vernment cxchequer as ucll as
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it will be a great help for cradication
of ‘poverty from a backward State
like Onssa

(vi) DISRUPTION IN THE SUPPLY OF
RATIONED SUGAR IN KERALA
L] o I¥ . - LI - . -

*SHRI V. S. VIJAYARAGHA-
VAN (Palghat) : The people qf
Kerala have not so far got the ration
sugar for the month of November
which was to be supplied at the rat
of Rs. 2.85. This has ha‘)pc
because the Govt.’ did not ift the
stock from sugar mills in tithe.
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As soon as the Central orde:
raising the price of sugar by 60-fo
65 paise per Kg. from first of De-
cembér was received, it is afleged
to have been decided not to distri-
bute sugar in November. The S
meant for the month of November
is normally distributed in Decefn-
ber. Thus now the people would
have to pay 6 isc more per K
as per tl']!): rc?ucl-); rates. ThI::Gm'E
has not lifted the quota of sugar
from the mills meant for November.

21,000 bags of sugar are lying in
the Pampa sugar Factory, a public
sector factory. This faclory where
800 tonnes of sugar are 'produced
daily, has been closed due to the
partial strikc by a section of the
workers. The Gowt. is not taking
any stepto reopen the factory or
lift the accumulated stock of sugar.

All this has disrupted the distri-
bution of sugar in Kerala, Thercfore
I request the Central Govt. to give
suitable instructions to the State
Govt. to relieve the difficulties of
the people.

(vii) INDUSTRIAL DEVELOPMENT
Pnoomn For Easrrew'U.P.
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*The Original speech was dchvercd in Malayalam.



